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Second Progress Report in Indrayani River Improvement Program as on 4th November 25 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH AT PUNE 

Original Application No.111 of 2024 WZ 

News Item Title “Layer of Toxic Foam Floats on the Surface of Indrayani River in Pune. 

….. } Applicant. 

VERSUS 

Maharashtra Pollution Control Board & Others.                                                             …..} Respondents.    

WITH 

Original Application No.189 of 2024 WZ. 

 

Sadanand Heggadal Math.                                                                                                        ….. } Applicant. 

VERSUS 

State of Maharashtra & Others.                                                                                          …..} Respondents. 

 

Progress Report in respect of Indrayani Improvement Project as on 4th November 2025. 

The Respondent-PMRDA would like to submit the Present Status of the Progress Report in respect 

of Indrayani Improvement Project: The present status of Indrayani River Pollution Control 

Project is as follows: 

 

1. M/s Tandon Urban Solutions P. Ltd, Consultant has been appointed as an 

Implementing Project Management Agency. 

 

2. M/s Tandon Urban Solutions P. Ltd has taken review of the Indrayani 

Improvement Project. Further, 7 villages on the bank of River. Indrayani 

Pollution Control Project have been newly included in the Project. Therefore, the 

Project-Cost has been increased from 671 Crores to 837 Crores. 

 

3. The Joint Project Report of a Single Integrated Project has prepared as per 

the directions issued by the for PCMC & PMRDA of ₹ 960 Crores plus ₹937 

Crores = ₹ 1797 Crores. This has been submitted from State Government to 

NRCD Department of the Central Government for necessary approval. 

 

4. After taking Review for total 55 villages & 41 STPs, Proposal prepared for land 

acquisition and being submitted for approval of District Administration. 
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5. Budgets have been prepared as per the current year’s rales and technical 

examination is being done. 

 

6. The works of draft tender document along with the technical scrutiny & 

approval thereof is being undertaken. Total 5 Review Meetings have been 

conducted till date and the work of a detailed budget preparation & draft tender 

document is in progress. 

 

7. Meetings were taken with all the Local Bodies about the project 

implementation and provisions made for the project. They have assured for 

making provisions for day to day supervision and co-operation of all concerned.  

An Office-copy of the Progress Report submitted by the Superintending 

Engineer, Engineering Department, PMRDA to the Chief Engineering 

Department of the PMRDA along with the True Translation thereof into English 

is enclosed & marked as an Annexure-A. 

Dated this 4th of November 2025 at Pune. 

                  

 

(Dattatraya Devale) 

Advocate for the PMRDA. 
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True Translation of Marathi Progress Report into English received from SE, PMRDA. 

PMRDA, New Administrative Building, Nr, Akurdi Railway Station, Pune411044. 

To, 

Shri Dattatraya Devale,  

Sukrut Apts., 15th Prabhat Lane, Pune 411004. 

Subject- Hon’ble NGT, Application No.111/2024  

Progress Report in respect of Indrayani Improvement Project as on 4th November 2025. 

The Respondent-PMRDA would like to submit the Present Status of the Progress Report in respect 

of Indrayani Improvement Project:  

The present status of Indrayani River Pollution Control Project is as follows: 

 

1. M/s Tandon Urban Solutions P. Ltd, Consultant has been appointed as an 

Implementing Project Management. 

 

2. M/s Tandon Urban Solutions P. Ltd has taken review of the Indrayani 

Improvement Project. Further, 7 villages on the bank of River. Indrayani 

Pollution Control Project have been newly included in the Project. Therefore, the 

Project-Cost has been increased from 671 Crores to 837 Crores. 

 

3. The Joint Project Report of a Single Integrated Project has prepared as per 

the directions issued by the for PCMC & PMRDA of ₹ 960 Crores plus ₹937 

Crores = ₹ 1797 Crores. This has been submitted from State Government to 

NRCD Department of the Central Government for necessary approval. 

 

4. After taking Review for total 55 villages & 41 STPs, Proposal prepared for land 

acquisition and being submitted for approval of District Administration. 

 

5. Budgets have been prepared as per the current year’s rales and technical 

examination is being done. 

 

6. The works of draft tender document along with the technical scrutiny & 

approval thereof is being undertaken. Total 5 Review Meetings have been 

conducted till date and the work of a detailed budget preparation & draft tender 

document is in progress. 

7. Meetings were taken with all the Local Bodies about the project 

implementation and provisions made for the project. They have assured for 
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making provisions for day to day supervision and co-operation of all concerned.  

Dated this 4th of November 2025 at Pune. 
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